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Sh. Awaneendra Kumar Dubey, Advocate for the petitioner. The present

petition is filed as a fresh case under Section 252 of the Companies Act, 2013.

The registry is directed to make scrutiny of the case. Further, a formal notice
on behalf of this Tribunal be issued to the Registrar of Companies (ROC), Kanpur

for inviting comments/objections, if any, on the proposed restoration of the name of

the company.

The matter to be listed on 12 December, 2017.
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